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State of Karnataka ... Appellant (s)
VERSUS
Shar anappa Basanagouda Ar egoudar ... Respondent (s)
(HEARD BY HON BLE SETH AND BALAKRI SHNAN, JJ.) @@

Date : 21/03/2002 This matter was called on for pronouncement of Judgment.
CORAM :

HON BLE MR JUSTI CE R P. SETHI

HON BLE MR JUSTI CE K. G BALAKRI SHNAN

For Appellant (s) N. P. M dha, Adv.
Satya Mtra, Adv.

N. Ganpat hy, Adv.

SS=

For Respondent (s)
M . Shankar Divate, Adv.

The Court made the foll owi ng @@
AAAAAAAAAAAAAAAAAAAAAAAAAAAAAAAA

OR D E R@@
AAAAAAAAA
L....... L....... | T ...... T ...... T ...... T ...... T . J
SP2
Hon’ bl e M. Justice K G Bal akrishnan pr onounced t he
Judgment of the Court.
Leave granted.
The appeal is allowed in terns of the signed judgnent.
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Anita (V. P.Tyagi)

Court Master

(Si gned Judgnent is placed on the file.)



